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F1¥®, e frprra quT Yo /ey
(e sic wfreqor fawmT)
g

T2 faeett, 31 fe|waIT, 2025

ar.#1.[. 957 (37).— srferer AT = srferfeaw, 1951 (1951 &1 61) i &7 3 F IT-41eT (1)
FTT W& REAT FT TN FLd §U, g ALHTE, ST T ALHRT F TH F ATLAT TLTH A FaT (Fq)
fAamTaett, 2016 & 31T 3T Herrer Fe & forw, vasgnr, Feferiead Fae aardt g, staiq: -

1. (1) =7 [T T AT TLATHAF HAT (ATT) ATSAT HATeA FaaTaett, 2025 FT AT
(2) T R aTEhIT TSI § 3Tk TRT9TA ahl (AT & Taged g

2. AT TemH=® &ar (Aa) Haama«r, 2016 #, a4t 1 #, -

8887 G1/2025 Q)
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(F) ST GEHETL F AT AT T AE FAT F Y AT F AT FqAHTT AT & F HA AT
AR ‘& |, AU §, T Fiaw § "SAL Yoo It e @y Fraw § <F T2 qagedt af=afs=i F fow,
Freferfaa i sfaearoa BT s, stata: -

"I TS

LI Fa= ffea § =€ 17
AETeT, TSTET IS 3T TATEHT, A I o+ dfee #§ w2 17
FETE, TATHIAE ~ATATIERT 3T T, qahaT AR Fa+ Bt § wa< 17
e, T IS Fa+ Bt § wa< 17
HETHSere, Tfreqor Fa+ Bt § wa< 17
FIT IeTE A Fa= ffea § =€ 17
SR o s o= ffesm ¥ w2 17
AT AT (ST, ATTTET, 38, T@AS,, TARRS, FER) | Ja9 diead § &2 15
FLHTT & T4 g a7 G F a7 15
et (YSrEe) sreh, 7% faeedt aw ffrF H =7 15
TSI o T Ao a7 df =7 15
TEAHAT F TeT AT = Afe & =W 15
HETIHaers Trod JTHIT T e a7 df =7 15
FHTST e T AT H Ja+ i H #=@¢ 15
e, I TS q1a< wrared forffes, 3% Je9r 57 A9 | 9+ #feaq § =7 15
IcqTed A ferfies oiiv ST% 9er qmEY SiatHeT e

fes

e fata srferre A Afm § =T 14
EEWIEEIE A A § =T 14
HTHIT % A= I Gfm F v 14
Tl F At et AT & ww 14
EIEREE RIPRNIEEEIRC IaT A H e 14
ATH, T L Ja+ BT § waT 14
TTHIT AT S Fa= qfea § = 14
qRagT A Fa+ BfeFT § waT 14
SATATH ST<h Fa+ BT § waT 14
ERMBEEIL IR T Fa= qfeaT § = 14
M AT It (TSEem), Tgarr Jaq ffeem ¥ a2 14
e, Tormates Tfoveror e Jaq ffeem ¥ a2 14
A oM aers, ST Ja+ AT § w=a¢ 14




[T 1l—=vs 3(i)]

HILT =T TSI AT

AT AT I A W ww 14
a9, gahaT ST a& I+ Hfea § = 14
AT A< Jaq ffem ¥ a2 14
AT M e, Tored a8 Fa= ffea § = 14
TR, FIRETR e Hfer § &2 14
AT, Tde = #few § T 14
T FTARTE ATEHTL, ATTST Fa+ Bt § < 14
A& FTAFRTE ATEHT, J2T ATUT Jq= Hfew § T 14
AH S Fa= ffea § = 14
FET T TOATE A ~ATATIER0T || Fa= ffea § = 14
TEET (FATHF) Tored a1e Ja+ BT § wa< 14
T<H, @ Ja+ Hfea § = 14
AETALTeqh, ISTehe0T 3T &7 Ja= Hfea § =q¢ 14
AL AT ¥ A T 14
e d=a & T T2 ATIRET I GfrFm F v 14
e, deRfa Ja+ Hfea § = 14
aer, T T oM, ST =9 Jae Hfea § = 14
qf=a, ITC TR TAAT AR IJa #feag ¥ w2 14
wgTiHaers, fAemert e (Fsiuas) I+ HicHT § =< 14
Ted S = #fe § T 14
e, =T a7 #feFm § =2 14
aer, T FY IU IR q1E, I T Jaq ffeem ¥ =T 14
IUTETET (AEAS ARTE TR0, AToraTaTs feresmre grfersreen) | aa+ dfeaq § v 14
qeT FEAGHT ATHRET, I T ST Sreinrs Fwe | aaqq dfcq § w2 14
srfersRe (TftasrE<in)

AT FEFRT ATIFHRT, TAT TFsEd st & | aaq dfcaa § @ 14
EUEERSI

& FTHARTET ATHR, FaA@E AT fashre Frfeheor = ffea § w2 14
Tae [Haereh, I T 57 Aed Icara F forfdes a9 HigH H =2 14
o e, IUC TG Foll GO (a7 TEHee) [ | aae ffeas | we 147

forfwes
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(F) Fq o AR (9T AT ATl Tai qigd Tod TR o AL AT TATEF TaT & FY JqTq
H AT Fg FA AT TGT F HATAT AR @ H, qrierat §, Iadad T4 F siaqsta wfafeay % oo Feforfea #r
EIRECNEERERIECILRIE

“rerr wfoeee

T T STh /A S T/ oI /AR TTRATSAT T, & faawre
qEF & 9w at=a

I | AT AT (Haer, FHAT 1T =T TISAT IH7 =fehedm #aT0

I ATH ST T IS T (TREEY), Tgdrid
U AR, ATHIOT FashTer
T AT, T FT

e, =T
a9, Tere
a9, TS FeaTor
qf=a, A% "aT ST

e, T Aem

CEIRECICAGREED

e (remee), FfeRcaT T 3w 9iETe wearr

T A AT AT F= e, TS ale

e, A I ST M T & g/ ey ate

e (T9T9), TESIISeme

o< faer, wermatae sieveror seerm

eI (YRIET) s Irreh

Fu¥ e Aers, TP waresy oM, 397 q=9

o7 THeT TRRere/3rae qT 1T AT, ITL T9T TTHIT ASHferenT [Fer
fAzerer, arer fosm ud Tror s Ao, e Troer e, ST wRer

THT UL AT (TATHA)

T FTARET TR, ST TRLT ATHIT FEF (ST TSl

fAer, ITT T9T T U TATHLT ST (AT USHT f¥ Taer faere, S Ta9r Aaaneuii¥ 3fi¥ 47

: (e NE e\
SAHHAA] [TlHCe

e, Ta=g area e (wmfion), 3<% we9r
fraerh, AIZAT FeaTor, ITT T

=, IUT 297 el ey JaT =TI A

I AT, SAHIL (TATEA/ETER FiH)

T, I T2 Raer Ueee Hamae JTareRor (327)
I A (TATE), TRERT

T A (AT, AEAS,, FEAIL )

e e, wrae @ fem




[¢TRT [I—=vE 3(i)] T T TSI © T 5

e (e, @i e fEawer = forfaes
e [Haereh, qiEmEe Hea fEawr A frfaes
warer fRere, aferori=ra e g Am forfaes
seg e, weai=re faega e e frfaes
e [T, Fehr”

[FT. &. 11031/06/2025- . 9T..-11 (@)]
FHiadr A2, a< qi=a

e T AT 7 9T % TS, FHTemr | faAiw 08 A, 2016 F A, wedr 870 (31) F "renw
T TRTTAT FoRIT 73T o7 3% Tvg aTe § Aot ar.#1. . " o famrs g gentera B @ om-

.9 oA, . IEGIED w4 ar.ELA. =, IECIED

1, 1062 (31) 10.11.2016 19. 182 (31) 09.03.2022
2. 1178 (31) 27.12.2016 20. 441 (31) 10.06.2022
3. 1194 (31) 30.12.2016 21. 619 (1) 05.08.2022
4. 575 (1) 12.06.2017 22. 712 () 20.09.2022
5. 1382 (31) 10.11.2017 23. 758 () 30.09.2022
6. 1429 (31) 17.11.2017 24. 930 (1) 30.12.2022
7. 1585 (31) 22.12.2017 25. 98 (1) 14.02.2023
8. 566 (31) 15.06.2018 26. 879 () 06.12.2023
9. 819 (31) 28.08.2018 27. 368 (1) 04.07.2024
10. 1124 (31) 16.11.2018 28. 445 (31) 23.07.2024
11, 1222 () 19.12.2018 29. 7 (1) 03.01.2025
12. 218 (31) 13.03.2019 30. 79 () 27.01.2025
13. 766 (31) 09.10.2019 31. 117 (1) 04.02.2025
14, 813 (31) 30.12.2020 32. 245 (31) 21.04.2025
15. 51 (1) 28.01.2021 33. 445 (31) 03.07.2025
16. 108 (31) 09.02.2021 34. 460 (31) 10.07.2025
17. 465 (31) 01.07.2021 35. 636 (31) 15.09.2025
18. 928 (1) 31.12.2021
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training )
NOTIFICATION
New Delhi, the 31st December, 2025

G.S.R. 957(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All India Services
Act, 1951 (61 of 1951), the Central Government, in consultation with the Government of Uttar Pradesh hereby makes
the following rules further to amend the Indian Administrative Service (Pay) Rules, 2016, namely: —

1. (1) These rules may be called the Indian Administrative Service (Pay) Eighth Amendment Rules, 2025.
(2) They shall come into force on the date of their publication in the official Gazette.
2. In the Indian Administrative Service (Pay) Rules, 2016, in Schedule 11,

€)] in Part A relating to Posts carrying pay above the Senior Scale of pay of the Indian Administrative Service
under the State Governments, in the table, for the entry “Uttar Pradesh” occurring in the first column and corresponding
entries in the second column, the following shall be substituted namely:—

“Uttar Pradesh

Chief Secretary

Level 17 in Pay matrix

Chairman, Board of Revenue & Adviser, Land Reforms

Level 17 in Pay matrix

Chairman, Administrative Tribunal and Chairman, Vigilance | Level 17 in Pay matrix
Commission

Member, Board of Revenue Level 17 in Pay matrix
Director General, Training Level 17 in Pay matrix
Agriculture Production Commissioner Level 17 in Pay matrix
Industrial Development Commissioner Level 17 in Pay matrix
Divisional Commissioner (Agra, Varanasi, Meerut, Lucknow, | Level 15 in Pay matrix

Prayagraj, Kanpur)

Principal Secretary to the Government

Level 15 in Pay matrix

Resident Commissioner. New Delhi

Level 15 in Pay matrix

Principal Secretary to Governor

Level 15 in Pay matrix

Principal Secretary to Chief Minister

Level 15 in Pay matrix

Director General State Institute of Rural Development

Level 15 in Pay matrix

Social Welfare Commissioner

Level 15 in Pay matrix

Chairman, Uttar Pradesh Power Corporation Limited, Uttar Pradesh
Rajya Vidyut Utpadan Nigam Limited and Uttar Pradesh Power
Transmission Corporation Limited

Level 15 in Pay matrix

Chief Electoral Officer

Level 14 in Pay matrix

Divisional Commissioners

Level 14 in Pay matrix

Secretary to Government

Level 14 in Pay matrix

Secretary to Chief Minister

Level 14 in Pay matrix

Food and Drugs Administration Commissioner

Level 14 in Pay matrix

Commissioner, State Tax

Level 14 in Pay matrix

Commissioner of Rural Development

Level 14 in Pay matrix

Transport Commissioner

Level 14 in Pay matrix

Housing Commissioner

Level 14 in Pay matrix

Dairy Development Commissioner

Level 14 in Pay matrix

Commissioner and Registrar, Cooperative

Level 14 in Pay matrix

Director, Administrative Training Institute

Level 14 in Pay matrix

Commissioner & Director, Industries

Level 14 in Pay matrix

Excise Commissioner

Level 14 in Pay matrix

Director, Handlooms and Textiles

Level 14 in Pay matrix

Cane Commissioner

Level 14 in Pay matrix

Commissioner and Secretary, Board of Revenue

Level 14 in Pay matrix




[wTT H—ave 3(i)] ST 3T TSI ; STETETLOT

Director General, Prisons

Level 14 in Pay matrix

Director General, Tourisms

Level 14 in Pay matrix

Chief Executive Officer, Noida

Level 14 in Pay matrix

Chief Executive Officer, Greater Noida

Level 14 in Pay matrix

Labour Commissioner

Level 14 in Pay matrix

Chairman Administrative Tribunal Il

Level 14 in Pay matrix

Member (Judicial) Board of Revenue

Level 14 in Pay matrix

Commissioner, Food

Level 14 in Pay matrix

Inspector General of Registration and Stamps

Level 14 in Pay matrix

Commissioner for Consolidation

Level 14 in Pay matrix

Principal Staff Officer to Chief Secretary

Level 14 in Pay matrix

Director, Culture

Level 14 in Pay matrix

Director, National Health Mission, Uttar Pradesh

Level 14 in Pay matrix

Secretary, Uttar Pradesh Information Commission

Level 14 in Pay matrix

Director General, School Education (DGSE)

Level 14 in Pay matrix

Relief Commissioner

Level 14 in Pay matrix

Director, Information

Level 14 in Pay matrix

Director, State Agricultural Produce Markets Board, Uttar Pradesh

Level 14 in Pay matrix

Development Authority)

Vice-Chairman (Lucknow Development Authority, Ghaziabad

Level 14 in Pay matrix

Authority (UPSIDA)

Chief Executive Officer, Uttar Pradesh State Industrial Development

Level 14 in Pay matrix

Development Authority

Chief  Executive Officer, Yamuna Expressway Industrial

Level 14 in Pay matrix

Authority

Chief Executive Officer, Bundelkhand Industrial Development

Level 14 in Pay matrix

Limited

Managing Director, Uttar Pradesh Rajya Vidyut Utpadan Nigam

Level 14 in Pay matrix

Limited

Managing Director. Uttar Pradesh Power Transmission Corporation

Level 14 in Pay matrix”

(b) in Part B relating to Posts carrying pay in the Senior Scale of the Indian Administrative Service under the State
Governments including posts carrying Special Allowance in addition to pay, in the table for the entries occurring under

Uttar Pradesh the following shall be substituted,—

“District Magistrates

Joint Development Commissioner/CDO/Additional/Joint Project Administrator, Area Development

Special Secretary to Government

Additional Labour Commissioner and Director, Employees State Insurance Scheme Labour Medical Services

Additional Commissioner and Additional Registrar, Cooperative

Additional Commissioner, Rural Development

Additional Commissioner, State Tax

Director, Panchayats

Director, Employment

Director, Social Welfare

Secretary, Public Service Commission

Director, Local Bodies

Regional Food Controller

Director (Administration), Medical Health and Family Welfare

Additional Commissioner and Additional Secretary, Board of Revenue

Director, Bureau of Public Enterprises and Joint/Special Secretary to Government

Director (Administration), SGPGI

Additional Director, Administrative Training Institute

Additional Resident Commissioner

Additional Mission Director, National Health Mission, UP
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State Mission Director/Additional Chief Executive Officer, Uttar Pradesh Rural Livelihood Mission

Director, Child Development and Nutrition and Director, State Nutrition Mission, U.P.

Additional Cane Commissioner (Administration)

Chief Executive Officer, Uttar Pradesh Rural Road Development Agency

Director, Uttar Pradesh New & Renewable Energy Development Agency and Managing Director, U.P. Renewable
and E.V. Infrastructure Limited

Director, Swachh Bharat Mission (Gramin), Uttar Pradesh

Director, Women Welfare, Uttar Pradesh

Secretary, Uttar Pradesh Subordinate Services Selection Commission

Additional Commissioner, Excise (Administration/Task Force)

Secretary, Uttar Pradesh Real Estate Regulatory Authority (RERA)

Additional Commissioner (Administration), Transport

Municipal Commissioner (Varanasi, Lucknow, Kanpur Nagar)

Mission Director, Skill Development Mission

Managing Director, Purvanchal Vidyut Vitaran Nigam Limited

Managing Director, Pachimanchal Vidyut Vitaran Nigam Limited

Managing Director, Dakshinanchal Vidyut Vitaran Nigam Limited

Managing Director, Madhyanchal Vidyut Vitaran Nigam Limited

Managing Director, KESCO”

[F. No. 11031/06/2025- AlS-11 (B)]
KAVITA CHAUHAN, Under Secy.

Note: The principal rules were published in the Gazette of India, Extraordinary, vide number G.S.R. 870(E) dated
the 08th September, 2016 and subsequently amended by the following GSR No. and date:-

S. No. GSR No. Date S. No. GSR No. Date

1. 1062 (E) 10.11.2016 19. 182(E) 09.03.2022
2. 1178 (E) 27.12.2016 20. 441(E) 10.06.2022
3. 1194 (E) 30.12.2016 21. 619(E) 05.08.2022
4, 575 (E) 12.06.2017 22. 712(E) 20.09.2022
5. 1382 (E) 10.11.2017 23. 758(E) 30.09.2022
6. 1429 (E) 17.11.2017 24, 930(E) 30.12.2022
7. 1585 (E) 22.12.2017 25. 98(E) 14.02.2023
8. 566 (E) 15.06.2018 26. 879(E) 06.12.2023
9. 819 (E) 28.08.2018 27. 368 (E) 04.07.2024
10. 1124 (E) 16.11.2018 28. 445(E) 23.07.2024
11. 1222 (E) 19.12.2018 29. 7(E) 03.01.2025
12. 218 (E) 13.03.2019 30. 79 (E) 27.01.2025
13. 766 (E) 09.10.2019 31. 117(E) 04.02.2025
14, 813(E) 30.12.2020 32. 245(E) 21.04.2025
15. 51(E) 28.01.2021 33. 445(E) 03.07.2025
16. 108(E) 09.02.2021 34. 460(E) 10.07.2025
17. 465(E) 01.07.2021 35. 636(E) 15.09.2025
18. 928(E) 31.12.2021
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